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™ THE CENTRAL ADMINISTRAT IVE TR IBUSAL s HYDERABHD BEHCH

AT HYDERABID

OLALHO 554496 Date of Orders| 1,5,96
BETWEEN &
Moo VeSubba Rao .« #pplicant,
AND
1., The Chief General Manager,
Telecommunications, A.P.Cigcle,
Dept, of Telecom,, GOV, of
Indis, Hyderabad.
2. The 'I‘elcegbﬁ ﬁéﬁgger,
bept, of Telecommunications,
Eluru, #west CGodavari Dist,
3. The Bub-Divisional Officer (Phones),
Bhimavaram Sup-Division,
Dept, 0f Telecommunications, ” .
Bhimavaram, West Godavari, . ResPonde%ts.
Counsel for the Applicant e Mr,P,Havgen Rao

Counsel for the Respondents ' ’ .» Mr,V.hajpswara Ra

CORAPM 3

HOR'BLE SART R@WGA&M&@ s MEMBER (BDM, )

X As per Hon'ble Shri R.Rengarajan, Member (Admn,) X

The applicant was engaged as a casual magdoor under
R3 W.e,f, 1,12.83 to 30.6,86, Thereafter it is stefted tha his
services were terminated by oral orders, He was not reengaged a
that date, This OA is filed praying for & directign to the
respondents to re~engage him &8 casuel mazioor on +uster roll

pasis ard continue him in service with all consequgntial benefit:

2. The applicant having worked in the department earlier
“for' about B“years had acguired sufficient knowledge in regard to
the functioﬁzgf the department, Herce he has to be preferred
if there 18 work in future in preference to freshers:éiﬁh the
open market, But the long absence aﬁter 30,€6.86 cannot be condo

3 . 2
S N . . . . oo . o L ]
L r g/‘—'_’_ ‘ N ‘;:L L
i . . . . ] 9}5. T Lo . . L 4 Cad o nETOT
. LN . e > o T 2 v R A

[ S T i 11




2,

e e

LN J 2 ®*

3e In the result, the following direction is ine Iliw
The applicant should be engaged il there is {vork in futule in
preference to freshers from the copen market in the same 1Lmit
from which he was last retrenched, If he is going to belengaged
in pursuanCe of this direction Inone of the casual labourgrs who

are alresdy in casual service shall be retrenched,

4, The OA ds ordered accordingly at the admission stige

( R;RANGARAJAN )
Member (Admml, )
/,?Mﬂj; 158

Dated s 1st May , 1996 /
!

( Dictated in Open Court }  »7 é?




Copy to:-
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The Chie? General Manager, Telscommunications, AJF,Circle,
Dept. of Telscom, Govt of India, Hyderabad,

The Telecom District ménageE,uﬂapt; of Telscemmunicationsg,
€luru, West Godavari Districts

The Sub Divisional 0Fficer(Phones), Bhimavaram|Sub Division,
Department of Telecommunicetisns, Bhimayvaram, rast Godavari.

One copy to Sri, PiNevaen Rao, advocate, CAT, lyd.

5 DOne copy to Sri. V.Rajeswara Rac, Addl. cest, tAT,.Hyd£.Z
6+ Bne copy to Library, CAT, Hyd, |

7. OCne spare copys '
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